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To,
The Registrar,

National Green Tribunal,
Principal Bench,
New Delhi.
No. Date-

Sub: Joint Committee Report in compliance of order dated 20.02.2024 passed by Hon'ble

NGT in OA No 31/2024 Harendra Kumar Versus State of U.P. & Ors.

Sir,
In the above noted case Hon'ble Tribunal was pleased to pass the following main
directions-
....... 6. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee com prising of representatives of UP Pollution Control Board,
the Chief Medical Officer, Meerut, the Commissioner, Municipal Corporation, Meerut and the District
Magistrate, Meerut, and direct the same to meet within two weeks, undertake visits to the site, look into
the grievances of the applicant, associate the applicant and representative of the concerned project
proponent, verify the factual position and suggest appropriate remedial action. The State PCB will be the
nodal agency for coordination and compliance.
7. Factual and Action taken Report may be submitted within two months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image PDF.
8. List for further consideration on 09.04.2024...."

In compliance of the above said order, the factual report of joint committee is attached
herewith for kind perusal of Hon'ble Tribunal please. The above report is being submitted with the
approval of competent authority.

With regards.

Enclosure: As above

Yours faithfully

Pltede”
(Bhuvan Prakash Yadav)
Regional Officer
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JOINT INSPECTION REPORT IN COMPLIANCE TO HON’BLE NGT ORDER
DATED 20.02.2024 IN THE ORIGINAL APPLICATION NO. 31 OF 2024,

®
HARENDER KUMAR VS STATE OF U.P. & Ors.

Background-

Hon’ble NGT in its Order Dated 20.02.2024 in Original Application No. 31 of 2024,
Harender Kumar Vs State of U.P. & Ors., which is registered on the basis of letter
petition filed by complainant Harender Kumar. Order of the Hon’ble Tribunal is as

below:-

... 5. In view of the averments made in the application, we consider it
appropriate to have response of (1) State of Uttar Pradesh, through its Chief
Secretary, Government of Uttar Pradesh, (2) UP Pollution Control Board, through its
Member Secretary, (3) the District Magistrate, Meerut, (4) the Chief Medical Officer,
Meerut and (5) M/s New Yashoda Hospital, Gadh Road, Meerut who stand impleaded
as respondents No. 1 to 5. The Registry is directed to prepare and_:attach memo of
parties to the application and issue notices to respondents No. 1 to 5 requiring them
to file their reply/response within two months by email at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF.

6. In view of the averments made in the application, we also consider it
appropriate that a Joint Committee be constituted to verify the factual position and
suggest appropriate remedial action. Accordingly, we constitute a Joint Committee
comprising of representatives of UP Pollution Control Board, the Chief Medical
Officer, Meerut, the Commissioner, Municipal Corporation, Meerut,;and the District
Magistrate, Meerut, and direct the same to meet within two weeks, undertake visits
to the site, look into the grievances of the 'applicant, associate the applicant and
representative of the concerned project proponent, verify the factual position and
suggest appropriate remedial action. The State PCB will be the nodal agency for

coordination and compliance.

?ﬁ'& a/ 1|Page
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-+ 7. Factual and Action taken Report may be submitted within two months by e-mail

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF

L]

@:nd not in the form of Image PDF.
8. List for further consideration on 09.04.2024.”....

Inspection of site and observation:-

Inspection of the alleged hospital M/s New Yashoda Hospital, Raj Nagar Colony,
Garh Road, Meerut is carried out on 12.03.2024 during inspection, hospital M/s New
Yashoda Hospital was found locked. No any activity is being carried out in the

hospital (Photograph attached).

Earlier hospital with 10 beds capacity was operated by Shri Naveen Tyagi S/o Late
Shri Dhirendra Tyagi, R/o Village Bihuni, Tehsil and Distt.- Hapur in the rented
building of approx. 350 Sq. Meter area. Copy of the rent agreemeﬁlt is attached as
Annexure- 01. Map of the building is approved by Meerut Development Authority
vide Map no. 90/98. As per the zoning regulation of Meerut Master Plan 2021,
Nursing homes up to 20 beds are allowed iﬁ said locality. Copy of the document
regarding map approval is attached as Annexure- 02. Sewage generated from the
area is discharged into public sewer which is treated through common STP operated

by Meerut Development Authority.

Hospital M/s Shree Yashoda Hospital and Trauma Centre, Raj Nagar Colony, Garh
Road, Meerut has obtained Authorization under Bio-medical Waste Management
Rules for the period up to 31.12.2023 for the disposal of Bio-medicél Waste through
Authorized CBWTF. Further Authorization has not been issued to the said ho_spital.

Copy of the Authorization is attached as Annéxure- 03.

The said hospital M/s New Yashoda Hospital, Raj Nagar Colony, Garh Road,
Meerut has obtained the fire safety NOC and operated with above new/changed

name. copy of the NOC is attached as Annexure- 04.

In context to the complaint, hospital was inspected by the officials of Medical
department, Meerut and issued notice on 26.08.2023 for the clarification of
discrepancies found in the inspection. Further due to non-compliance of medical

regulations registration of the said hospital M/s New Yashoda Hospital, Raj Nagar

Jé\f 3‘_/' 2|Page
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.Colony, Garh Road, Meerut has been revoked/cancelled by Chief Medical Officer,
. Meerut vide order dated 25.11.2023. Copy of'lthe.order is attached as Annexure- 05.

@/lospital is closed in compliance of the above said order.

Findings:-

Ly

Hospital is closed since November 2023.

2. Earlier hospital was operated with less capacity (up to 10 beds) obtaining
the permission from CMO, Meerut and BMW Authorization for the Bio-
medical Waste disposal.

3. As the hospital is lying closed since November, 2023 no Water and Air

Pollution was observed.

4. No serious or communicable diseases reported due operation of said

hospital.

Factual report of the issued raised in the complaint is for kind consideration.

%
K. D. Kandarkar,
Sub-divisional Magistrate, Meerut

Satish Kumar,
Nayab Tahseeldar, Meerut /%

Dr. Javed Hussain.

Dy. C.M.0., Meerut }'/
Yogesh Kumar Mishra, A.E.E. %&/‘

U.P.P.C.B., Meerut
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;‘-ﬁ‘ (2 BL8 B 1L g 1 gt : . .
— UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Q',& Phone 12400852, 2400851, Fux:0651- 2400850
e http://www.uppeb.com/

FORM III
(See Rule 10)
AUTHORISATION

(AUTHORISATION FOR OPERATING A FACILITY FOR COLLECTION, RECEPTION,
TREATMENT, STORAGE, TRANSPORT AND DISPOSAL OF BIOMEDICAL WASTES)

1 File no. of authorisation and date of issue: No:- 11661230 and Dulc:-23/03/2021

e

M’s SHREE YASHODA HOSPITAL AND TRAUMA CENTRE, NAVEEN TYAGI an occupier or
operator of the facility located at RAJ NAGAR COLONY GARH ROAD MEERUT,MEERUT,250004 is

hereby granted an authorisation for:

Generation, segregation Colléction

Storage Transportation

£ =

Reception Use

Recycling ' Offering for sale
Packaging _ Transfer

Treatment or Processing or Disposal or destruction
Conversion : :

'Any other form of hum'i!ing‘

3 M/s SHREE YASHODA HOSPITAL AND TRAUMA CENTRE is hcreby authorized for handling of
- biomedicul waste as per the cnp.n:uy given bLlOW' = -

(i) Number of beds of HCF; 10

(i1) Number of health cure facilities covered by CBMWTE: 50 Paticnts per month

(iti) Installed treatment and disposal capacity: yes

(iv) Area or distance covered by CBMWTF: ... :

(v) Quantity of Biomedical waste handled, treated or dispéséd: 1OKG/month

4. This authorisation shull be in force for a period of 31/ 1212023_ Yt_:u_rs fr(nnj l_iw date of issue.
4.1  The suthorization shall be valid for till 31/12/2023 .

5. This authorisation is subject to the conditions stated below nmi 10 such other conditions as may be spcuhcd
in the rules for ﬂm time being in force umlu' the Enviwmuem (Pruleumn) Act, 1986
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: YOGENDR matrons,
s A KUMAR b o2
Date: 220372021 Dr.Yogendra Kumar
Place “UAI NAGAR COLONY GARH ROAD Regional Officer

MIERUTMETRUT 250004

Terms and Conditions of Authorisation

1. The authonsation shall comply with the provisions of the Environment (Protection) Act, 1986 and the
rules made there under. :

2. The authorisation or its renewal shall be produced for inspection at the request of an officer authorised by
the prescribed authority.

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the biomedical wastes
without ebtaining prior permission of the prescribed authority.

4. Any unauthorised change in personnel, equipment or working conditions as mentioned in the application
by the person authorised shall constitute a breach of his authorisation.

5. It is the duty of the authorised person to take prior permission of the prescribed authority to close down the
facility and such other terms and conditions may be stipulated by the prescribed authority.

6. The Unit will file the renewal application at least 2 months prior to the expiry of this Order
Specific Conditions:
1-Hospital ensure that the trade effluent should not be generated.

2-Hospital ensure the compliance of directions given by the Board Time to time.
3-Hospital ensure the compliance of BMW Management rules 2016.

Memo No.: 11661230 Dated:23/03/2021

Copy To:

YOGENDR P92ty signed by

YOGENDRA KUMAR

A KU MAR Date: 2021.03.23

: 15:55:15 +05"30¢
Dr.Yogend_ra Kumar
Regional Officer
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